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NATIONAL COMPANY LAW TRIBUNAL
 AHMEDABAD BENCH
" AHMEDABAD

' Co. Appeal No. 25/252/NCLT/AHM/2017

Coram: Hon’ble Mr. BIKKI RAVEENDRA BABU MEMBER JUDICIAL
‘Hon'ble Ms. MANORAMA KUMAR]I, MEMBER JUDICIAL

Name of the Company: Danish Zaheer - -
- - (Alshubh Aarambh Bundcon Servnces Pyt Ltd)
Vs _ -
Reglstrar of Companies, Gwalior

Sectlon of th'e Companies Act: Sectlon 252 of the Com anies Act, 2013
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1. CHHﬂVﬁ C MULHM Y HUYHOR\SE-D oF pcs "
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ORDER

Intern Ms Chhaya Mulam 1/b Learned PCS Mr. Mamsh Buchasia present for -
' Appellant None present for ROC. o

ROC ﬁled 1ts objectmns

Appellant ﬁled annual return and Financial Statement for the year 2013-14, 2014-
lS anki 2015-16 and aud1tors report -

List the matter on 22.11.2017. o _ -

' MANORAMA KUMARI . BIKKIRAVEENDRA BABU
' MEMBER JUDICIAL o MEMBER JUDICIAL

Dated this the 26th day of October, 2017.




